Cantral administrative Tribunal
Frincical Bench

TP NoL1l2B/ /2004 In
O.f. Mo 40872000

Maw Delhi this the 27th day of tMay, 2004

Hon’ble Shri V.K. Majotra, VYice Chairman (1)
Hon’ble Shri Kuldip $ingh, Member (I

1. Ram Niwas
370 Ram Pyra

2. Bhagwan Dass
3/ Shei Ramanand

3. Pradesp Kumar
S0 Shrl M. Rakshit

4. Lallu Frasad
3/ Strl Hari Math

~#pplicants
ALl the applicants are working undes
Senior Saoction Enginesr fT|g1n Llamting),
Office of the Divisional Railway Manager,
Mew Delh

fasdd

e

(By advocate: Shri K.¥. Patel)

Yaraus
Lo Shri RUR. Jaruhara ' 3

The General Manager,
Marthern Rallway, ) y
Baroda House, New Delbi. ) -

Shri P.K. Goval
The Divisional Railway Manager
Marthern Railway

Maw Dalhi. T
~Respondants
(By Advocate: Shri V.S5.R. Krishna)
ORDER _(0Oral)
Hon’kle Shri V.K. Majotra. Vice Chairman (&)
Tribunal’s directions having been complisd, -

learned counsel seeks to withdraw the 0.
2. Contempt Patition is dismissed as
withdrawn. Motices to the respondants are dischargsd.
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(xuldip singh) (Y .K. Majotra)
Mambar (J] Wice Chalirman (&)
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